ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART-II

(General information relating to legislative and other matters)
Monday, 25 July, 2016/ 03 Shraavana, 1938 (Saka)
No. 64

Sub: DETENTION OF MEMBER

Hon’ble members are hereby informed that the following message has been received
from Senior Superintendent of Police. Sangrur(Punjab).

“ Sh. Naresh Yadav, MLA (Mehrauli) Delhi is arrested today i.e. date 24-07-2016
at about 9:00 PM from his office Sector-D, Pocket-7, Vasant Kunj, New Delhi by
complying arrest warrant issued against Sh. Naresh Yadav, MLA from the Hon’ble Court
of Shri Bikramjeet Singh PCS IMIC/Malerkotla Distt. Sangrur(Punjab) in case FIR No.
108 dt. 25-06-2016 u/s 295A, 153A, 109, 120B, IPC PS City 1 Malerkotla District
Sangrur(Punjab).”

Prasanna Kumar Surdevara
Secretary
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